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 राज  मैंने  यह  फैसला  किया  है  कि  जो

 किसी  की  मर्जी  हो  वह  कह  ले  जिन्होंने मूठ
 मोटी  दिया  हैं,  उस  पर  राज  मैंने  कोई  हुंद
 नहीं  रखी  है  लेकि  पढ़ें  है  कि  मेहरबानी
 करके  राज  के  वाद  चले  जाइये  ।

 ह, ड  झट  +  बि हुर रों  बाजपेयी  (ग्वालियर)
 '

 झ्राप्र  का  क्या  मतलब  है  ?

 wore  ग्  चूकि  जलेज  लाज  डे  है,
 इस  लिए  जिसमें  नोटिस  आये  थे,  मैंने  सब'  कर
 दिये  हैं  इस  पते  प्र  कि  यह  लास्ट  3  है।

 पोएस  एम  बनीं  (कानपुर)
 भ्रध्यक्ष  महोदय,  आप  हमारी  इज्जत  है
 आप  विदेश  चले  जाते  है,  लेकिन  हम  तो  देश
 में  रहते  हैं  ।

 अध्यक्ष  महोदय  अगर  मै  विदेश  से  भो

 कहीं  बाहर  चला  जाऊ  तो  बडा  खुश  होगा  |

 श्री  & ..... ल  बिहारी  वाजपेयी  यह  आप
 क्या  कह  रफ  है  ?

 चान पक्ष  महोदय  :  मैं  सचमुच  भाप  से  अर्ज
 करता  हु  --इस  सेशन  मे  बतों  टेन्शन  रही
 है  >-रोजाना  इतनी  टशन  न  रखा  करे  ;

 भी  असल  बिहारी  बर जपे यों  हम  भाप
 की  लम्बी  उम  की  प्रार्थना  करते  है,  आप  ऐसा
 कहें

 SHRI  PILOO  ३09६  (Godhra):  Do  2
 take  +  that  you  want  to  become  an  astro-
 naw?

 MR,  SPEAKER:  With  you,  it  will  be
 very  difficult  to  lift  up  any  aircraft!

 SHRI  PLLOO  MODY:  |  will  commy-
 nicate  with  you.

 को  एश०  नर  बजी :  मध्यक  महोदय,
 कभी  बाप  की  साल  गिरह  हुई  हैं  Tt  हम  चाहते
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 wetter  महोदय  :  में  राज  बहुत  छुश  हूं--
 चर्चिल  जाने  का  है  1  इस  लिये  भाप

 मेहरबानी  करके  दो-दो  मिनट  लीजिये  ।
 लेकिन  जिसका  नाम  नही  आय  है,  वे  मेहरबानी
 करके  न  उठ  t  मैं  सब  को  ब/री-जारी  से

 बुलाता  जाएगा  ६

 श्री  मधु  लीमन  (बांका)  पहले  बर्फ-
 '

 सूचि  में  जो  प्रश्न  हैं  उ-ह  समाप्त  किया  जाये  ।

 अध्यक्ष  सरोवर  “मै  उस  को  ही  पहले  लेने
 लगा  हु  t

 श्री  समर  गु  मैन  एडजानंगेस्ट  मोशन
 की  बन्नात  आप  मे  कही  है  1

 अध्यक्ष  महोदय  :  एडजानंमेट  कोई  नहीं
 आयेगा  |

 SHRI  SAMAR  GUHA:  Would  =  you
 kmdly  allow  me  to  read  the  adjournmest
 motion?

 MR.  SPEAKER:  I  have  not  allowed
 any  adjournment  motion.

 Order,  please.  No  Adjournment  Mos
 0075

 SHRI  K  S  CHAVDA  (Patan).  3)  have
 also  given  notice  of  an  Adjournment  Mo-
 tion.  (dnferruptions)

 SHRI  S.  M.  BANERJEE  Su,  there  has
 been  a  slash  in  the  quantity  of  wheat  ra-
 ion  distributed  m  Uttar  Pradesh.  I  want
 to  know  from  the  Mimster  concerned  ...
 (Interruptions)

 MR.  SPEAKER:  Order,  please.

 Now,  the  statements  may  be  laid  on  the
 Tabk  of  the  House.

 32.46  hers.

 STATEMENT  RE,  GRANT  OF  ADDF
 TIONAL  DEARNESS  ALLOWANCE  FO

 ERNMENT
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 to  lay  a  statement  on  the  Table  of  the
 Honse.

 Jest  being  effective  from  the  Ist  August,
 1972.

 2.  The  Pay  Commission  in  their  final
 report  have  inter  alia  recommended  that

 the  All-India  Working
 Price  Index  (base  960  r<  00)  for  the  pe-
 mod  ending  October,  972  which  thea
 stood  at  200  points  The  Commission  have
 Tecommended  the  grant  of  dearncss  allow-
 ance  for  every  8  points  increase  in  the
 2-monthly  average  of  the  All-India  Work-
 ing  Clasg  Consumer  Price  Index  (buse
 2960  =  300)  and  not  with  reference  to
 the  Wholesale  Price  Index  of  .ommodttes.
 Accordingly,  dearness  allowance  in  terms
 of  these  recommendations  became  admis-
 sible  when  the  average  reached  208  on  th
 30th  April,  1973.

 3.  Pending  examination  of  the  recom-
 mendations  of  the  Third  Pay  Commission
 telating  to  dearnesa  allowance  formola,  ad-
 ditional  dearness  allowance  has  been  sanc-
 tioned  provisionally  to  employees  draw-
 ing  pay  upto  Rs.  375  per  month,  with
 effect  from  the  Ist  May,  1973,  apart  from
 the  interim  relief  sanctioned  earlier.  A

 I2-monthly  ‘average  of  the  All-India  Work-

 4
 I2.07  in

 STATEMENT  RE,  INCIDENTS  NEAR
 SHARDHANAND  COLLEGE

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  (SHRI
 ्,  H.  MOHSIN):  I  beg  to  day  a  statement
 on  the  Table  of  the  Houte,

 STATEMENT

 According  to  the  information  reccived
 from  the  Delhi  Administration,  on  the
 23rd  August,  973  at  9  a.m.  the  students
 of  the  Shradhanand  College,  Aliper  stop-
 ped  a  D.T.C,  bus  in  front  of  the  college
 and  deflated  its  tyres,  The  bus  was  plac-
 ed  in  an  oblique  position  on  the  G.T.
 toad  bringing  the  entire  traffic  to  a  halt.
 Some  of  the  students  are  reported  to  have
 indulged  in  stone  pelting.  Due  warhing
 asking  them  to  refrain  from  acts  of  vis-
 lence  was  given  However,  it  proved  in-
 effective.  The  use  of  tear-gas  was  ordered
 when  an  attempt  was  made  to  set  the
 D.T.C.  bus  ablaze  <A  constable  of  PS
 Alipur  was  alo  reportedly  attacked  ९
 some  student,  and  taken  inside  the  college
 compound  from  where  the  stones  were
 being  hurled.  The  police  was  then  order-
 ed  to  enter  the  college  compound.  The
 situation  was  brought  under  control  in  the
 afternoon  following  discussions  with  the
 Principal  and  the  students  of  the  college.

 The  Delhi  Administration  have  also  or-
 dered  a  magisterial  inquiry  into  the  inci-
 dent  of  the  22nd  Angust  in  which  a  *tu-
 dent  of  the  Shradhanand  College  was  al-
 leged  to  have  been  assaulted  by  some
 D.TC.  conductors.  Efforts  are  also  con-
 tinuously  made  to  redrem  the  grievances
 of  the  student  community  in  regerd  to
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